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FORWMA
ASIAN TEA & EXPORTS LIMITED KHATOD INVESTMENTS & FINANCE CO LTD PUBLIC ANNOUNCEMENT v
CIN: L24219WB1987TPLCD418TE Regd Office | 1, Ramesh Mitra Road, Third Floor, Kolkata - 700025 (Under Regulation 6 of the Insolvency and Bankruptcy Board of India Indlanexpress‘com
Regd. Office: "Sikkim Commerce House", 411, Middleton Street, Kolkata - 700 071, India Phone 1 033 4450 0500, (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
Phones: (91-033) 4006-3601/3602, Fax: (91-033) 2280-3101 E mall: khatodinv@@amail.com, Website | v khatodiny.com FOR THE ATTENTION OF THE CREDITORS OF SIGMA-C INFRASTRUCTURE PRIVATE LIMITED
E-mail: infoi@asianteasxporis.com ; Website: www.asianieaexports.com CIN : LES39IWE1390PLCO84695 S| RELEVANT PARTICULARS
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND EXTRACT OF THE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER N
9 MONTH PERIOD ENDED 31ST DECEMBER 2022 Rs. in Lakhs A (N E B THE EXBE D SY 5T DECEMSER. SHis pi=pphaed _ SIGUA.C. NERAS)
STANDALONE {Rs. In Lakhs) 3= Authority underwhich corporate debtoris Registrar of Companies - Kolkata
Particulars QUARTER ENDED YEAR TO ENDED | YEARENDED| |51  Particulars Quartar | Nine Months | Quarter | [Icomoreiediregstares ST
1222 | 300822 | M1z221 | 311222 | 311221 | 310322 | |Ne sk o SR | Identification No. of corporate debtor .
Unaudited | Unaudited | Unaudited | Unavdied | Unaudited | Audited FACE. | WAE200 | WLARR0R | | dirse i lradaficeand pinipal—{-Rogd.offcoaddas: 524 Sha
: 1 | Total Income from Oparations 016 0.3 1.07 office (if any) of corporate debtor olkata - » WestBenga
1. Total Incame from Operations 666.72 | 1,147.37 6B.75 | 2475.62 | 3,661.89 7.365.12 2 | Net Profit / {Loss) f-i:l{uf!‘l[! ;:ueri&::l 6.+ Insolvency commencement date in respect of | February 08, 2023
2. Net Profit’ (Loss) for the period (before Tax, hafoce Tax. E ot s 623 191 3 corporate debtor (date of pronouncement by Hon'ble NCLT, Kolkata)
Exceptional and Exiraordinary Hems) 545 AT g2 52 17.46 -2B.78 B85.16 ! E;Eﬂ{r& ?é‘l- "E'j‘[“ o =2 T . -7 Estimated date of closure ofinsolvency August6; 2023
S TR (L) R 8 e el Sadlanlas 3 rl:':'-lrﬂt Efgﬁ[ i ;-IL?:EE‘:]E?;:'EEHE period 8 ;\le;r?::t:r?dprfgiczf;tion numberof the insolvency— Name: Mr. Ashish Giria
b EAUSOUONAT Al E“lrifﬂrd'”w Resiiay o LU L i oA g before tax (after Excepticnal 5.3 «19.1 =3 professional acting as interim resolution professional - Reg. No.: IBBUIPA-001/IP-PO1193/2018-19/11918
4. Net FrofiliLoss) for the-period after tax {after andlor Extraordinary iems) 9.+ Address and e-mail of the interim resolution Reg. Address: 493/C/A, G T Road, Vivek Vihar, 5th Floor,
Tax, Exceptional and Extraordinary ibems) 4.78 5.29 82 66 13.48 -28.24 57.88 4 | Net Profit { [Loss) for the period professional, as registered with the Board Howrah-711102, WestBengal;
5. TEIZE.| Cc-mprehans.me Income For the period 5.04 5.60 03.20 14.50 -26.46 G006 afler tax (after Exceptional 774 5064 39 T —— Re Emd ash|shg|r|@gall com )
. Exuity - Shiirs Cepitnl (Fane: vidua Re. Wi SA0000 | 400000 | 008 § 2 0000 ) S00000 | Zanano andlor Extracrdinary items) with the interim resolution professional GateNo.1, 5 Flor RoomNo 545, Kokt WestBergal 700001,
7. Resarves axcluding revaluation reserves as 5 | Tatal Comprehensive Incorme for Process specific email id: cirp.sigma23@gmail.com
shown in the Balance Sheet of Previous vear, the period [Comprising Profit / 11.+ Last date for submission of claims February22,2023
&, Earning Per Share (of Bs, 10/- each) {Loss) for the period (after tax) -12..- Classes of creditors, ifany, under clause (b) + To be determined based on the claims and other information
Basic & Diluted and Other Comprehensive 238 T3 £A 54 50115 ofsub-.sectlion (6A) qfsection 21, ascertained | of Corporate Debtor
1y e L e, ool Sl o i L. Income (after tax)] 13 lz};tr::n;?[ercgﬁli?lgy(l):’r]rgfrs::is()sglf ildentified tg- Tobe determined based on the claims and other information . .
2) Diluted: 0.02 0.04 087 0.07 -0.27 045 | |6 | Equity Share Capital 300.22 300.22 300.22 | actas Authorised Representative of creditors | of Corporate Debor arrlve at a conc usmn
NOTES: 7 | Earnings Per Share ina class (Three names for each class) ;
The abovwe information has been exracted from the detaited Standalone unaudited Financial Results for the quarier and 9 (before extraordinary items) Art{@pRlovantRonmeand (a)Weinnk: https://ibbi.goy.in/gn/home/downloads
month period ended 31st December, 2022 which have been reviewid by the Audit Commitles, approved by the Board of (of Rs. 10/~ each) ) Detais of atihoried il S eSS e e oo no an assump |0n.
Directars and filad with the Stock Exchange under Regulation 33 of the SEBI (Listing Ohligation sand Disclosure Requirements ) Basic (.26 .69 0.11 (b) ea'lllsb? a;f onizedrepresentatives (f)co © eterrgln;t asedonine caims and other information
Regulations. 2015. The full format of the said Financial Results are available on the Stock Exchange website and on the Diluted .0.26 .69 011 | |k - 0} Lorporate Ueblor.
Company’s website. For Asian Tea & Exports Ltd & | Eamings Per Eharf-‘_ a corporate insolvency resolution process of the Sigma-C Infrastructure Private Limited on February 8, 2023. " '
G- (after extracedinary items) The creditors of Sigma-C Infrastructure Private Limited, are hereby called upon to submit their claims with proof on |nf0rm ouro mlon Wlth
Place: Kolkata Hariram Garg (of Rs. 10/~ each) or before February 22, 2023 to the interim resolution professional at the address mentioned against entry No. 10.
Date; 05-02-2023 Managing Direcior Basic 0.5 0649 .11 The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
Diluted 0.2 .63 0.1 the claims with proof in person, by post or by electronic means. d ' '
S : : A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised t | d |
EUFT'I Flé;‘ﬂ Bﬂﬁﬂnﬁ?ﬁ%ﬂﬁﬁﬁé%ﬁfn Hﬂ_'l_:‘ b . fractof e detsilsd fo t of Quartary Fi - it representative from among the three insolvency professionals listed against entry No.13 to act as authorised representative e al e ana S|SO
; " : ] . : . W hilst care s iaken praoar (o 2 AD0VE IS ST Sxiract O 2 aaiale rmna Liare ? mnancia 23U of the class in Form CA.
CIN: LET120WB 1984PLCOGEETE, Tel: 'i}*33-_EE‘dE1-HEI], _E"“'“- sunfur 1384 Eigmail. com asgepinnet of adh -:r::wiu'r-.l-;-m o filed with the Calcutta Stock Exchange under Regulation 33 of the SEBI Submission of false or misleading proofs of claim shall attract penalties. o
Part | : Statement of Unaudited Financizl Results for the comtamts. The  Indian | Kxpress {Listing Obligations and Disclosure Requirements) Regulations, 2015 . _ Ashish Giria
PARTI: Quarter and Nine months Ended 31st December, 2022 Fn Lacs) L. armvifarad e th fad : : : . : ; Interim Resolution Professional
Uf‘ﬂuﬂi‘lﬁd Rodied r|:|'-|r-||i'|-||:1:l-' [ [T I--|.||."|'| -'_1 |I|'|I|.r|I-| |"“.I. T1‘|E-' Eﬂ."j r’E’S‘IJItE- hﬂ"ul"E-" b&ﬂn rl.‘.'n'IE-'HI'_E-'d tly tf}-& Aﬂd“ CDFHITIIT-IE!& al"ﬂ:l appm\l‘ed Date: February 10, 2023 IBBI/IPA-001/IP-P01193/2018-19/11918
_ madtstor | etz dor Ml @ rewats of transections  with by the Beard of Directors at their Meeting held on 9th February, 2023. | | Place: Kolkata AFA No: AA1/11918/02/110923/104504, Valid Upto: September 11, 2023
Bt Unaudited results for | Unaudited results |y cuaer | the Year Sastpnin, | SEbodlsvhens o Ov Tha full format of the guarter and nirne moenths endad Financial Rasulls ara
the Quarter andad for e ning mondhs | ended 208h | endad 31st] B | ne s squagsers o pralslic wiloms, W available on the website of the Stock Exchange where the shares of the
315t December  |erdled 3154 December| Supetember| March K — L'.'f::,‘;','.'_“':',','['l'“:','::".'_ g ke Company are listed and on the Company’s website i_e,,www_khatadin.com,
i{lﬂ 1-“21 _Em EM1 !ﬂﬂ E{IE sgveghing  wny .“I-H"-"---\..-".|-.'.““-.:..|.: 1 r,I
| Rewaniusa From I:h:l’ErE.ﬁElﬂS: -.I-I::'::.'l ;.--.:I'Il'l: |.|-| -:-:l.lll.'..:'alllhl.l'l wai ling ..|.|t: Bl'llr nrder 'Df thE B{ISEI::E _JI:I Ih d E[I}-l.llll I'_
a) Oparafing Income 4777 | (2375)| 4000| 9428|3281 | 7133 | W] St R v Tesirn e Manisha Pincha
I | Other operating Income | 343| 172| 1543 782 763 104 |Qlnassened it = = |0 | Place : Kolkata Whole Time Director
i | Total Incomedl) .20 (2202 6543] 10211 4024 | 8147 Date : 9th Fabruary, 2023 DIN- 07143031
IV | a) Empioyas benahts
BXpense 474 243 5.80 g1 267 0.0B Clean Max Enviro Energy Solutions Private Limited Max
b} Finance costs . .04 . 1.45 . 146 CIN: US303MHZ010PTC208425 o R i =
£} Depraciaticn arid Registered and Head Office Address: 4th Floar, The Intematicral, 16 Maharshl Karve Road,
otviamanese | 0 ou| oul o ogl el ek AL LR LIMITED
V| Total expenses JG¥E]T Et SO BB ST e | TN b URAKN WA TN TOVRD N U Quaror saw-71° Docwison £XE
VI | Profitloss) before tax — (in Rs. milion)
| (-} A448 | |2756))  3BA1) A0.21)  S520| 8505 i
VI () Curent tax 275| 322| 2083 B808| 128| G565 ,f, EAREICULARY theee | For the
(b} Dieffered Tax sz2| (3sy| ess| 87| 22| wm|| Ionihy. | Emaou o =
(c) Last yoar ta " | ended 31 |year ended Total Income of Rs. 165.9 Cr up by 105.1% YOY v' EBIDTA of Rs. 45 Cr up by 97.4% YOY
justmend  0.07 005]  (0B0) (002 (067) December, | 31 March
Vil Profitloss) for he period poe aveh v PAT of Rs. 31.4 Cr up by 136.2% YOY
[ VIV 544 | (Z726)) SET| 6385 J168) S0B3 (Unaudited)| {Audited)
IX Eﬂmiﬁﬁﬁ per share 1| Total Income e Operaions TAam6a| oRmaT EXTRACT OF UN-AUDITED FINANCIALS RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2022
(Continuing operation) =Tt Profi or & periot (hefore Tex and Sxcaphonal fems) E T
{1) Bassc & Diluted g.o7| (008 oot 043 006|010 | [ TRE Proli Vo e nwmwﬁm T [aler Excentonal Rers) R AT (Amount in INR in Crores)
Part Il : Sedected Information For the Quarter And Nine months ended 31st December 2022 4__| Net Prafi far the penod after 1ax |aier Exceptional Hems| 144707 B1.56 T Bard] —
Tnandied T Eadiea 1 |5 | o6l Comprahensae Income for the perad [Campnsing Frofl Tor Sl. | Particulars . Standalone Consolidated
) _ raslls for | resuits for year (aftes 1) and Cther Comprahensive Income [afier tax)] 144862) E24.04 No. lluarter enﬁad Nine Months ended | uuaﬂer ended Quarter mdeﬁ Nine Months ended Quarter mded-
—— Unaudited results far | Unaudiled rasulls | he quarter| the vear | (B | Fad up Equity Share Capial ) AL 31Dec2022 | 31Dec2022 | 31Dec2021 31 Dec znzz 31 Dec 2022 31 Dac 2021
thi2 Quarter ended | for the ring months | snded 10tk | ended 31st| [T | Meserves (excuding Mevallsation reserve] TTar.oip| 1248635 | [ i { {
315t December  |ended 31st Dacember|Sepeember] March | (B [Socunties Pramium Accoun Tamai| wemm| | — | | Un-Audited |  Un-Audited | Un-Audited = Un-Audited |  Un-Audited | Un-Audited |
2022 2N 2022 2021 2022 2022 | |5 [Mel woeh TEAZT 6| 1407074 1. | Total Income from Operations 165.08 39206 79.24 165.92 30228 79.24
Ji) Particulars of shareheiding = mm . SIS | 72| Net Profit/ (Loss) for the period 2238 95,24 1874 704 5725 18.74
1 Public shareholding 77 [ eke Equfty Fiahio Tin fimes e g73| | | | (before Tax, Exceplional andior Extraordinary fems)
- Mumbser of shares 12,30,800( 1230.8001 12.30.800 12.30.800| 12,30,800( 1230800 | YT [Eamngs Par Share (o s, 10-sach] 3, | Net Profil / (Loss) for the period before tax 42 38 98 24 18.74 42 04 uT 25 18.74
=, F'ﬂﬂ:-ﬂnlﬂw m Ehamﬂl:ll':llng 2-5{:'3 EEDB IEUB EEIElE- 2-5':.!6 EEDB 1, E‘iﬁn |:‘_'| H5 5800 225,44 iaﬂ:ﬂr E:.:{:Ep“nnal andll.nr E}:[rannjmaw Items?
3 led il Ks. O 5 o0, 61 |
2. Pramotars and Group share T .;.Eﬁ;,..p.,!,n ra — 5] | | 4. | Net Profit/ (Loss) for the period after tax 172 73.34 13.31 3145 72.35 13.31
| (Nar-encumbered) ; 75 | Debanbure Fatemphon Fesere TR HA | (after Exceptional andlor Extraordinary items)
_Frdum:r of Ehfmh;ﬂ 36,77,300| 36.77.300] 36.77.300 | 36.77.300| 36,77.300| 36.77,300| 1? FEH Eﬁ;‘m En"-:t;‘r?ge p_a;qm at!m ;mﬂ] ;. ﬂg g % 5 ol okt oo T s o — o — et e
- Parceniage of sharas 17 | Imarasl Servce Caverape Hafo (n Smeas 0. ; ['El:lmpnsmgl Profit | {Loss) for the period {after tax) and
Itas a % of the the total Bobe:
R A {a) The above is an exdract of the standaions financial resubs for e quarter ended 31st Daceriber, | Other Comprehensive Income (after ] _ _ .
. = 2022 which is approved by the Board of Directors in their mesting held on 9t February, 2023 and ﬁ Eqm!g.r Share Capital ' 30.76 30,76 [ 3078 W | 30,78 076 |
{promaer groug) T4E2( 749 7482 7482 V48 TBZl| ruiowed by the statubory auditor, The Al Sarmat of the standalone fnancial results have bean fed 7. TE Pt B TR0 et ; ; : t : ! :
- Percentage of shares wilh the: stock exchange under Reguiation 52 of Me SEBI (Listng Obligations and Disclosure Bmings. Far shara (o - each) ' '
1as a % of the the Reguiremants) Regulations, 2045 as amended and is ewalebla on the wabsie of the Company and _ l:fnr continuing and discontinued operations) -
total share capital of the ol Bt gt el i b bl bl 1. Basic: 1031 284 432 10.22 23,52 4.32
company) 100 100 100 100 100 100 | bl For tha other line items rafernad in raguiation 52(4) of the Listing Regulasions, pertinant disclasuras E Diluted: 10.31 2384 _ 4.32 1022 | 23.52 4.32
(B} Information on Investors' have bieen made 1o he Stock Exchange (BSE Lid) and can be accessed on www.bseindia.com — : !
Complants NIL fch The Company, now baing a debt-lisled Company, is required to prepasreE;nd sll_hmEq_uarIHh.' Nntﬂ The abova is an extract of tha detailed format of Cuartery/Annual Financial Results fled with the Stock E::ma:r'.-gas undar Raguiation 33 of tha SEBI (Llsnng and Other
e mﬂﬂﬂgﬁgﬂﬁl}mﬂﬁfﬁm;?ﬁ”i‘;ﬁ:‘qﬂ%‘aﬁ!m vl ;’F'Imm"j!_-'f:"'q ik gﬂ'ﬂrf;ﬁ Disclosure Requirements) Regulations, 2015. The full format of the QuarterlylAnnual Financial Results are available on the websites of ihe Stock Exchange(s) www.nseindia.com
o1t : : ; priat o its fisting and hence the corespands Sigures Sar Ihe quarter anded 318t Decerbes, 2021 | | 8nd www.bseindia.com and on company website www.mtar.in
There have been no inveslor grievancas during the quarter anded 3sl December 2022, are nat presanted, Far and on Behalf of Board
Z. The sbove resulis have been taken on record by the Boand of Directors at thesr mesfing hekd For and on behalf of the Board of Directors of a4l
on 9 day of February, 2023 Clean Max Enviro Energy Solutions Privale I.Imr;;E Parvat Srinivas Reddy
3. Thia Lirnited Riview as requered under Regutation 33 of SEB| (Listing Obligations ard Disclosure Plae: Mumbai e Hfh&%a; Place : Hyderabad Managing Direclor
Requiremenls) Ragutations 2015 has been carmied by the Slatulory Auditors of the Campany. Dale: 9ih Febnary, 2023 m' S5E304 1 Date : 09 February 2023 DIM: 003551 39
4. The figures of the prewious yveariquarier have been regrouped 1o be in confirmity with current
yeariquarier figure, NEW MOUNT TRADING & INVESTMENT COMPANY LIMITED Registered and Corporate Office: 18, Technocrats Indusirial Estate, Balanagar, Hyderabad 500 037, Telangana, India.
By Order of the erdl CIN - LET120WB1975PLC030153 Tel: +91 40 4455 3333; E-mail: shubham bagadia@miar.in; Website: www.miar.n; Corporate Identity Number: LTZ200TG1999PLC032836  _oncept
For SUN FUND MANAGEMENT LIMITED 26, Jawaharial Mehru Boad, Suil Mo 22 2nd Floor, Kolkala-700087
Sdi- Ph: 033-2252-0583 E.Mail; akrungta_1i@gmail com.
Place: Kolkata Pranay Dhandhania UNAUDITED FINANCIAL RESULTS{PROVISIONAL)
Date: 09.02.2023 {DIN: 07773448) FOR THREE MONTHS ENDED 31/12/2022 (Rs. in Lasnsy | § ]
$E| El Quartes Ended Nine Months ended |YearEnded |
d@® Canara Bank. A DEMAND PARTICULARS i | | s | ] san | e | DE
—— e v NOTICE - - gER L2LIEet 1)
_ _ Uinaiadited | Unaodited | Unaudited | Unaudited | Unaudifed | Aadited | | 0
[ . Section 13(2) | e
BATHANGACHHI BRANCH Revenus from Opearafions 5470.00 | 5150.80 | 1822.08|15091.56] B075.69 |13748.57
Village - Bathangachhl, P.0. - Dignagar, Dist.- Nadia, W.B., Pin - 741 507 Other Income 5.54 1247 Z30T( 1900 69.28| A3
E-mail ID : cb172T@canarabank.com Total Rewanue SATSEY | 16336 | 3645161511058 | 944,57 13541.58
B z Expanzas
:‘:" e et e bt e oottt Lidng c ok i Purchase 493131 | 4431.28 | 3065.23[13418.26| 7816.59 |11963.36
1. Annapurna Engineering (Borrower), Prop. : Samir Das, Vil - Backulia, Post | [\[SPery Dewsioemen Sxparsas | 200 | B L B S e
Office Para, P.0. - Badkulla, Dist - Nadia, Santipur, West Bengal, Pin - 741121, |2 N Ges ':E"*Eﬁ el vl tim Bl 2w i1 3?9,% '5192 31J
2. Samir Das, Sio. Saudagar Das, Vill - Badkulla, Post Office Para, PO. - Badkulla, F“"""*‘*Eﬂ T2 B ey ekl W (e e (e B i
Dist - Madia, Santipur, West Bengal, Pin - T41 121 wancs Loas o ; : ; - : -
Daar Sir Etapra-:tahnn and Amortisatian . -
1 F = = Pk gl | 100.25 d Jovsy|  afeer | a1l
Sub. : Notice issued under Section 13{2) of the Secwuritisation & AP
Reconstruction of Financial Assets & Enforcement of Security Interast Act, | | Der expenses 206 | 0434 27447) 9G137) B934 ) 1263.04 [Rs. in Lakhs, except per share data)
2002, Total Expenses 552392 | 5169.10 | 37B5.50(15254 88| 934132 14185.75 Standalone Consolidated
The undersignad being the Authorized Officer of Canara Bank, Bathangachhi Profit/{Loss) before tax (4B-25]} (574} | (140.34)) {144.30)) [196.35) | [323.47) .
Branch (hereinafter referred to as “the Secured Creditor’), appointed under the E’* ‘E?“F'i'j"ﬁ'ﬂs il i T N s Three months ended Nine months ended | Year ended Three months ended Nine months ended | Year ended
R ' Ange fore rrant Tax ; : : ; .
T o | Iodhmie obii| “ooel Cooel il ool o 31.12.2022[30.08.2022[31.12.202131.12.2022 [21.12.2021| 31,03.2022) 31.12.2022] 20.09.2022] 31.12.2021| 31.12.2022 | 31.12.2021 | 31.02.2022
o you as under; Total tax expenses = : £ ; 3 . Unaudited | Ungudited | Unsudited | Unaudited | Uneudited | Auodited | Unawdited | Unaudited | Unaudited | Uneudited | Unsudited | Audited
That Annapurna Engineering, Prop. : Samir Das (hereinafter referred to as | | Proft[Loss) for the period (4825} | (574] | (140.34)) (144.30,( (196.35) | (323.87) TR ep— -
“the Borrower”) has availed credit facility f facilities stated in the Schaedule A | | Other Comprehensioe IncomeLass) 1
heraunder and has entared info the security agreement's in favour of the secured | | lems that will nat be reclagsified Operstions 4,087 62 | 628749 20,291.24 119,5808.36 [ 29,732 86 8,126.,30 [19,388.42 | 10,287 48 | 29.441.32
creditor. While availing the said financal assislance, you have expressly undertaken | 4o proft o loss Fair value changes Met Prafit for the
1o repay the loan amount/s in accordance with the terms and conditions of the | | ¢ jnasiments in equity shares 0.00 0.00 oonl  ooo 0.00 0.00 period (before Tax,
above mentioned agreements Fair valug changas af Mvesimants Excaptional and/far
Nature of Loan | Lean Amount | Liability with Interest Rate of 7 eully shaves 0.00 972 Extraordinary iesms) 1,729.56 2803.12
iLoan Adc. No.) as on 24.01.2023 Interest Incame fax retating ko ibems that ket Profit for tha
Oce - Rs. 27,00,000,00 Rs, 27,67,668.00 11.30% + 285 | |'#linat be recycied 1o Fl'El.ilﬁ'-!hES] 0.00 .00 0.00 000 0,00 0.00 perod (before Tax
Canara Vyapar Flus Applicable rate of Penal rate | | Tolal cther Comprenensive after Exceptional
(1727285010048) interast and other chargas I Lass) .00 .00 .00 00 0. a.72 andioe Extraordinar
from 25.01.2023. Total Comprehensive Income for P ; 1 @72 0 1,955.08
GECL1.0 | Rs.3,70,000.00 |  Rs. 3,78,872.00 9.75% + 2% | |ihe year (48201 | (574} (140.34) {144.30)| [196.35) | (314.15) Wet, Prafit Tor the ' N
(Extention) Plus Applicable rate of Penal rate Pead-up EquibylF. Rs.10i-each] 921.82 | 921.82| 92182 G214z 921.82| 921.82 t re
(170002775634) interast and olher charges Other Equity - . . ; 2,170.05 period after Tax [after
from 25.01.2023. Basac & Diluted EP.S (In Rz | (0.53) | (0OEF| (152 (15T (207)] (351) Exceptional antdor
(1727710000054} Plus Applicable rate of | Penalrate | |Wumberof Shares 4786000 |ATOGI00 | 4796000\ 4796000| 4796000 4TEE000 Total Comprehensive
imterest and olher charges Percantaga of Holding: 52.03 &2.03 52.03 S2.03 52.03 52.03 Income for the period
from 25.01.2023, PROMOTER & PROMOTER {Compeising Profic /
GECL Rs. 5,00,000.00 Rs. 5,47,359.00 9.75% + 2% | |CGROUPSHAREHOLDING [Loss) for the period
(1727755000058) Plus Applicable rate of | Penal rate | |3) Pledge/Encumbured _ _ _ (after tax) and Other
interest and other charges - hlumivar of Shanas Bl Pl hil Nil il Pl Eampalioncis
JUO0 b e PSR e Income [after tax)] 474.01 140698 | 1,.44815| 2117.08| 19313 65095 | 1.441.38 | 1537.15| 217184
TOTAL Rs. 17,44.829.22 { Az a % of the fotal sharahalding 3 Thare Canid
. : - of Promater and Pramolar group)| - - - - - - quity re Lapka
The above said loan | credit faciliies are duly secured by way of mortgage of the . Percentace of Shares [FV Rs. &i- Par share) : 1399 47 1399.47 | 139947 1399.47 | 139947 1399.47 | 139947 1399.47 | 138947
assets more specifically described in the schedule hereunder, by virtue of the e Dther Equity i = 5 020 56 B " = - 502049
relevant documents executed by you in our favour. Since you had failed to | [[As a % of tha total share : . < i i
discharge your labiibes as per e terms and conditions stipulated, the Bank has | | Cagital of the Company} = o o 5 5 5 Earmings per aquity
classified the debt as NPA on 17.01.2023. Hence, we hereby issue this nofice 1o | k) Non-encumbered share
you under Section 13(2) of the subject Act calling upon you 1o discharge the entire - Number of Shares 422166 | 442165 | 4422166 | 4422166 | 4422168 |4422166 [Face value af
liability of Rs. 37 44 829.32 {Rupees Thirty Seven Lakhs Forty Four Thousand - Percantage of Share Rs. /- pach]
Eight Hundred Twenty Mine and Paise Thirly Two inly) as on 24.01.2023 with ; :
intarest theneon and olher expenses, within Sixty (50) deys from the date of the | | (A5 % of the toal shareholding - Basic 0,35 0.8 0,86 2.00 206  ao2 028 o7 0.93 2,05 219 309
nofice, failing which we shall exercise all or any of the rights under Section 13(4) | |of Promater and Promoter group)| 100.00 | 100.00) 100.00( 100.00) 100.00 | 100.00 - Diluted 0.35 0.68 0.85 2.00 2.06 .02 0.28 0.77 0,93 2,05 2.19 3.00
of the subject Act. - Percantage of Shares Notes:
Furthar, you ara hareby restrained from dealing with any of the Secured Assets | |{As & Y% of the total share : :
v Iciact i thve Sckiadeile 1At b b what cevsr, ullbcat St aelon consant: | |Cagil otk fitmbmnt) sror | arer| 47erl arerl arer| azem The above & an extract of the [r_etﬁferl farmat; of Thln:_l I]uar‘t_er a_nd e Muntm ended 31_51: December, 2022 unauditad Stendalone & consolidated Finencisl I'-'Ies_ults h_&al:lwrth the
This is without prejudice to any other rights avaitable to us under the subject Act Etnnh Exchange under Regulation 33 of the EEEII {Listang Obligation and I]lsnlnm:lr'e of Requirements) Requlatians 2075, as amended. The full format of the same is available on the
andlor any other law in Forca. Motes: wabsite of the stock exchange at [www biseindia, com) and also on the company s websita at waw, ribdanems. com,
\‘Eilgl:s'l;;esrl;i;nti_s invitE;ﬂdtanptr_?nvisinn?i CIIJII Etilg-sedctinn I:'rlf:l ;;Eent:’n; 1 Etuf the | 11 The above Unaudited Financial Results were taken on record by the Board of Director at their The above results heve been reviewed and recommended by the Audit Committ=e and approved by the Board of Directors st its meeting held on 09th February, 2023, These
Ll Inresp TUREL LV LR UL K TR R T ST oyl ML st ; : i : . resudts have been subjected to alimitad review by the Statutary Suditors of the Company.
The Demand Maotice had also besn issued to you by Registerad Post Ack due fo Westing hekd on St February 2023 and subjected bo imited review by the Statutary Auditors. g ' I ! d i B ForR&B Dil;lllIMS LIMITED
your last known address available in the Branch record. 2. There were no complaints from investars outsiending af the beginning of the quarter and no Rajkumar Borana
Details of Security Assets : All that part and parcel of property of Sri Samir : . ’ !
Das (Borrower and Mortgagor). All thal part and parcel of Land & Building complaints were recaived during the quarter anded 31t December, 2022 Place: Surat (Managing Director)
consisting Two Storled house an area of land measuring 3.30 Decimal siuated By Order of the Board Date: 09/02/2023 DIN: 01091166
at Mouza - Badkufla, J.L. Mo. 44 Touzi No. 63, R.5. Dag Mo, 10562234, L.R. : ; : . : . -
Dag No. 2225, R.S. Khatian No. 907, LR S Khatian 20061851, preseni LR || o .0 For New Mount Trading & Investment Co. Ltd,| | R & B DENIMS LIHITED.| {CIN: L1 ?TEI]G..IE:]‘I DPLEDEEQ}E‘I} | Heglsteredlﬂﬁit:&. Block Mo. 467 Sachin Palsana Road, Palsana Surat-394315
Khatian Mo. 5762, under Badkulla Gram Panchayat, PO, - Badkulla, P.S.- ace - olk Sdi-] | Tel: +91 96012-81648 | Website: www.rnbdenims.com | Email: info@rnbdenims.com
Hanskhali, presently Taherpur, Dist: Nadia, The said Property is butted and || Daled : 3t day of February, 2023 Diractor
bounded by : On the Marth - Proparly af Abhas Saha, On the South - 12 fL Wids
Common Passage, On the East - Property of Mridul Saha, On the West - Property — —
of Mits Chekraberty. _ _ —, HFor All Advertisernmment I BBookinng=
Dale : 31.01.2023 / Place : Bathangachhi Authorized Officer / Canara Bank \\
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